SLP(C) No. 9062 OF 2004
| TEM No. 18 &26 Court No. 1 SECTION XI'T A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.9062/2004
(From the judgenent and order dated 29/01/2004 in CMPN 255/ 04
in WA, No.2116 of 2003 of The H GH COURT OF A.P AT HYDERABAD)
OSMANI A UNI VERSI TY & ORS. Petitioner (s)

VERSUS

G KAMALA & ORS. Respondent (s)
(Wth prayer for interimrelief)(Ofice report)

SLP(C) No. 9278/ 2004(Wth prayer for interimrelief) with

SLP(C) No. 9277/ 2004(Wth prayer for interimrelief)

Date : 07/05/2004 These Petitions were called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE DORAI SWAMY RAJU
HON BLE MR JUSTI CE BRI JESH KUVAR

For Petitioner (s)M.H S. GQururaja Rao, Sr. Adv.
M. T.V. Ratnam Adv.
M. K.  Subba Rao, Adv.
M. OS. G Prasuna, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

| ssue noti ce.
Status- quo shall be nmintained.
Tag on with SLP(C) No. 11058/ 2002.

( Meenu Sethi )
Court Master

( Om Prakash )
Court Master












